
Nature of Case- B.A 

Filing No.- 8344/2020 

Asgar Ansari Vs The State of Jharkhand. 

Advocate- Shailesh. 

DEFECTS:- 

5(e) Original Vak from jail with all reqd. Fees may be filed. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


